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Post and Telegraph Department, elec.
trification and installation of Data pro-
cessing equipment ete. These work
could commence only after the build-
ing was hired. As such no loss was
incurred on this account.

No special furnishing was done. The
total cost of furnishing and partition
work including exhibition and show
case facilitiegs and information centre
for exporters and importers, amount-
ed to Rs. 93,419,

The landlord did not agree for
brick partition free of cost for certain
rooms. The landlord at Authority's In-
stance oiffered to construct free of cost
brick partition for one single room
only. Since the same was not in con-
formity with the adjoining conference
room, information centre etc., the
idea was dropped. No decorative par-
tition has been made. The panelling
work was allotted by a Committee
consisting of five officers on the basixz of
tenders from four parties.

Augmenting of Jumbg Jet Service

2320. SHRI D. AMAT: Wid the
Minister of TOURISM AND CIVIL
AVIATION be pleased to state:

(a) whether a proposal is under
consideration with the Government
to augment the Jumbo Jet Service;
and

(b) it so, what are the main features
of the proposal and by what time the
proposal is likely to be implemented
and what would be the number of
Jumbo Jets purchased for the pur-
pose?

THE MINISTER OF TOURISM AND
CIVIL. AVIATION (SHRI PURUSHOT-
TAM KAUSHIK): (a) and (b). Air
India has no immediate plans to add
to its current fleet of Pa747 Jumbo
Jet Aireraft. It is currently in the
process of finalising its long-term plan
covering the 6th  and Tth Pive Year
Plan periods. However, Air-Indin has
already placed orders for two Jumbo
aircraft. The first of the two aircrafi
is due for delivery in December 1877,
and the gecond is epected to be deliver-
ed to Air-India in May, 1978.
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Export of Garo Hills' Cotiton to Japan

2322, SHRI P. A, SANGAMA: Will
the Minister of COMMERUE AND
CIV1l. SUPPLIES AND COOPERA-
TION be pleased to state:

(a) whether the cotton grown in the
Garo Hills Disiriet of Meghaiaya is
one of the best qualities in the world;

(b) whether Japan is the sole im-
porter ol Garo Hillg cotion;

(¢) names of firm(s) whih hul boe
granted export licence with respect to
exporiing Garo Hills cotton; and

(4) o what rale the sad cotton is
beisig solg to Japan and at what rate
they are being purchased from the
growers?

THE MINISTER OF STATE IN
TIE MINISTRY OF COMMERCE AND
CIVIL SUI'PLIES AND COOFERA-
TION (SIIRL ARIF BEG): (u) The
cotton grown in the Garo Hills Dis-
trict ol Meghalaya 18 known as Assam
Comillas It is a coarse type of cotton
and iz not used for spinning purposes.
As such it cannot be said to be one of
the best qualities of cotton in the world
so far as spinnable cotton is concern-
ed. This cotton is used for filling up
mattresses ete,

(b) Yes, Sir.



65 Written Answers AGRAHAYANA 11, 1869 (SAKA) Written Answers 66

(c) Since the export of Assam
Comillas (cotton grown in Garo Hills
District of Meghalaya) {s under open
General Licence, the question of grant-
ing export licence with respect to ex-
porting this cotton does not arise.

(d) During the colton season 1978-77
the said cotton was sold to Japan at
an average price of Rs. 15.00 per kg.
As purchases are made by private
traders from the growers direct the
information is not avalilable.
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